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1
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
O.A. No. 622 of 2024
IN THE MATTER OF:
Varun Gulati ...Applicant
Versus
State of Haryana & Ors. ...Respondents

OBJECTIONS TO THE REPORT OF THE JOINT COMMITTEE ON

BEHALF OF RESPONDENT NO. 57, M/S M/S BCL FABRICS PVT.

LTD.

MOST RESPECTFULLY SHOWETH:

l.

That the present objections are being filed on behalf of M/s BCL
Fabrics Pvt. Ltd., Respondent No. 57 (herein referred to as the
"Answering Respondent") in compliance with the direction dated
27.02.2025 passed by this Hon'ble Tribunal. The industries recently
impleadment in the Barhi Industrial Area matter were directed to file

their objections to the Joint Committee Report dated 03.01.2025.

That at the outset, it is submitted that the observations in the Joint
Committee Report do not accurately reflect the compliance status of
the Answering Respondent’s operations. Certain findings in the
Report appear to be based on assumptions and outdated assessments,
rendering them inconsistent with the current operational realities of

the Answering Respondent.
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That the Answering Respondent, M/s BCL Fabrics Pvt. Ltd., is
located at Plot No. 667, Phase-1I, HSIIDC, Barhi, District Ganaur,
Sonipat, Haryana. The unit is engaged in the washing and pasting of
fabrics, categorically stating that no dyeing process is carried out at
its premises. The operations involve minimal water usage and effluent
discharge, maintaining strict environmental compliance through a
well-functioning Effluent Treatment Plant (ETP). The unit has
diligently adhered to all prescribed norms, including the installation
of flow meters, obtaining required permissions, and maintaining

regulatory documentation.

OBJECTIONS TO THE JOINT COMMITTEE REPORT:

That the Answering Respondent submits that an inspection conducted
on (07.08.2024 resulted in observations concerning the unit’s
practices. A Show Cause Notice (SCN) dated 02.01.2025 was
subsequently received from the Haryana State Pollution Control
Board (HSPCB), alleging non-compliance in areas such as effluent
treatment, obtaining NOC from HWRA from borewell usage,
discrepancies in ETP capacity and flow-meter discrepancies. These
allegations have been addressed comprehensively by the Answering
Respondent, with a detailed and reasoned response submitted to the
HSPCB, backed by documentary evidence of compliance. Therefore,
the continued reliance on these initial findings is unjustified and does
not reflect the present compliance status of the unit. A Copy of the
SCN and of the detailed response submitted to the HSPCB along with
all the annexures attached is annexed herewith as ANNEXURE R-1.
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That the answering respondent clarified in the response to the show-
cause notice that the ETP at the unit incorporates modern treatment
mechanisms, ensuring high efficiency in treating effluents. The
observed effluent characteristics reflect the effectiveness of the well-
maintained treatment system rather than any deficiency. The values
noted during inspection indicate that the system is functioning
optimally and demonstrate that the treatment processes are working

efficiently within the norms set forth by environmental regulations.

That any reduction in BOD and TSS values is attributable to the
efficient treatment technology, including an Aeration Grid and lon
Exchange Filter, and not due to dilution. Regular analysis of ETP inlet
and outlet samples by HSPCB and NABL-accredited laboratories
supports this.

That furthermore, it was submitted that the previous NOC expired in
2022, and a renewal application was filed within the prescribed time,
currently pending approval. A copy of the renewal application was
enclosed along-with the response to the Show-Cause Notice. As per
standard regulatory procedures, industries are allowed to continue
operations while awaiting renewal, provided the application was

submitted timely.

That the unit of the answering respondent primarily engages in pasting
of fabrics, requiring significantly lower water usage than dyeing or
washing processes. The 100 KLD ETP capacity was established
considering potential future expansion and is not reflective of the

current low discharge levels. Detailed logbooks and operational
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production data were duly presented along with the reply to HSPCB

Show Cause Notice.

That it is also submitted by the answering respondent, as was also duly
clarified to the HSPCB, that the flow meters are installed at both the
inlet and outlet of the ETP and are fully operational during the
inspection. The ETP was sedimentation is a simple process that relies
on gravity to separate solid particles held in a tank allowing the liquid
containing the particles held in a tank, allowing the denser particles
to settle to the bottom. The clarified liquid can then be drawn off, and
the settled solid can be removed. The logbook enclosed show the

proper working of PETP and inlet Flow

That the inspection (on the basis of which the Joint Committee Report
was formulated) was conducted on 09.08.2024, while the SCN was
issued later on 22.12.2024. Since the inspection, significant steps have
been taken to reinforce compliance measures, ensuring the system
functions at peak efficiency. It is requested that the updated
compliance status be duly considered before any further action is

taken.

That it is most humbly submitted that the facility of answering
respondent provides direct and indirect employment to a significant
number of individuals. Any abrupt closure would lead to substantial
job losses and economic distress, affecting not just the employees but
also the local businesses and suppliers that depend on the operations

of the Answering Respondent. Consideration of the broader socio-
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economic impacts is requested before initiating any enforcement

action.

5. That the Answering Respondent remains committed to environmental
sustainability, regulatory compliance, and responsible industrial
operations and prays for a just and fair assessment of its compliance

status.

6. The Answering Respondent further reserves its right to file additional
pleadings or affidavits, if necessary, in response to any subsequent

developments in the present proceedings.
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

0.A. No. 622 of 2024

IN THE MATTER OF:
Varun Gulati ...Applicant
Versus
State of Haryana & Ors. ...Respondents
AFFIDAVIT

I,Vijay kumar Bindal S/o _Lt.Sh. M.P Bindal aged about 55years R/o
GD-18,Pitampura,Delhi -1100034 do hereby solemnly affirm and stat as

under:

L. That I am the authorized signatory of Respondent No.S 7, M/s BCL
FABRICS PVT LTD. having its office at 667 ,PH-II,HSIDC,Barhi

my instructions, and I say that the statements and submissions made
in the said reply are true and correct to best of my knowledge based .
upon the records and my belief. I pray that the said reply to be treated
as part and parcel of this Affidavit and the same is not being

\ reproduced for the sake of brevity.
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3. Isay that the documents / annexure produced along with the reply are

)

DEPONENT

true copies of its originals.

VERIFICATION:

Verified that the contents of the above affidavit are true and correct to the
best of my knowledge, belief and nothing material information has been

concealed therefrom. No part of it is false.

Verified at GANNAUR on this 19th day of Feb 2025.
WM

DEPONENT

ATTE STED

—_— Ganeur r";_;gi N ﬂ ?;

.,.\ s
o

» 3Jdt



ANNEX 1

‘! :" n 8 H

<o’ LIFE ARYANA STATE POLLUTION CONTROL BOARD 2"
\\/ o — Ph. - 013‘:)““: No. 1, Sector-15, Part-1I, Sonipat ;-" —
R f‘/ gl-'sré‘ep’;:\rt -2236119, E-mail ID: - M&M i %

No HSPCB/SR/2025
To / 0(073?’ Dated: O(,OI/O?S

M/s BCL FABRICS PVT. LTD.

P\__O'T NO. 667, PHASE-II, HSIIDC, BARH),
Bastriet Gannaur, Sonipat, Haryana

Sub: S ;
how Cause Notice for Closure under section 33-A of Water Act, 1974, prosecution action

under section 43/44 of Water Act, 1974, revocation of consent uls 27 of the Water
(Prevention & Control of Pollution) Act, 1974 & uls 21 (4) of the Air (Prevention and

Control of Pollution) Act, 1981 and imposing environmental compensation as per order
dated 22.12.2021.

Whereas, the unit was inspected on 08.08.2024 by the Joint Team of CPCB and HSPCB in
reference to OA No.622/2024 titled as Varun Gulati Vs State of Haryana & Ors. pending before Hob'ble
NGT, New Delhi and the unit is involved in process of Pasting of fabrics having CTO valid upto
30.09.2027.

Whereas, during inspection following deficiencies have been observed which need to be

complied as per condition of CTO granted to the said unit:-

1 The unit fulfils its water requirements through 01 borewell and HSIIDC water connection. The

unit has applied for CGWA NOC for the borewell which expired in 2022~
2. The capacity of ETP installed at the unit is 100 KLD as informed. However, as per the logbooks

s

provided by the unit, the effluent generated isonly approx. 03 KLD.

3. The unit has flowmeters installed at inlet and outlet of its ETP. The flowmeter installed at the_inlet

ETP was found non-operational at the time Of inspection. However, as per the loghooks

of /A—//
d was 2.711 KLD whereas that at the outlet of the ETP was 3

prowded, ihe waste water generate

KLD which indicates addition of extra fresh water in the system.

4. Effluent characieristics: as per analysis report is as below: -
| parameter '\_FPET'TD_iniEt’TT?E"fPBTJtIet = ’F;r-egé?ibed_'rc—omiavna;v_v?fnormé—'"'_ ]
' " discharge
/ norms |
i | 825 _ 7.58 ‘ 6090 |+ H{g&'"réd_u‘c'{ion—”in " pollution |
f parameters indicating  dilution |
l == with  freshwater in PETP at|
different stages x
« Inlet BOD is t00 much lower |
400 | against typical range of 500-800
mg/\, indicating dilution at PETP

/

“' "BOD (mg/l) /" 120 | 0o | 500
| |
| , .

"~ ¢oD (mgl) | 480 64
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MICRODOT
FUSIBLE INTERLININGS

To

BCL Fabrics Pvt. Ltd. 10

MFRS. OF : MICRODOT FUSIBLE INTERLININGS

Works : Plot No. 667, HSIIDC, Industrial Estate, Barhi, Distt-Sonipat (Haryana)

Ph.:011-43526867, 23831213, 23910602, Mob. : 9999661520 E-mail : bclfab@rediffmail.com
®4ted.2025.......
WITHOUT PREJUDICE
The Regional Officer

Haryana State Pollution Control Board (HSPCB)

Sector-15, Sonipat, Haryana

SUBJECT: DETAILED REPLY TO SHOW_CAUSE NOTICE NO.

RE:

HSPCB/SR/2025/2721 DATED 02.01.2025

SHOW CAUSE NOTICE NO. HSPCB/SR/2025/2721
DATED 02.01.2023

Respected Sir,

\

This is in reference to the Show Cause Notice (SCN) dated
02.01.2025 issued under Section 33-A, 27, and 43/44 of the Water
(Prevention and Control of Pollution) Act, 1974, and Section 21(4)
of the Air (Prevention and Control of Pollution) Act, 1981, alleging
non-compliance in cffluent treatment and water consumption at our
unit, BCL Fabrics Pvt. Ltd., located at Plot No. 667, Phase-II,
HSIIDC, Barhi, District Ganaur, Sonipat, Haryana.

In response to your SCN, We submit the following detailed reply,

addressing all observations raised in the notice for your kind

consideration

Regd. Office : 487, Haveli Haider Quili (Near Fatehpuri) Chandni Chowk, Delhi-110006
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BCL ¥&Brics Pvt. Lid.

MFRS. OF : MICRODOT FUSIBLE INTERLININGS

11

@ Works : Plot No. 667, HSIIDC, Industrial Estate, Barhi, Distt-Sonipat (Haryana)

........

MICRODOT Ph.:011-43526867, 23831213, 23910602, Mob. : 9999661520 E-mail : bclfab@rediffmail.com
FUSIBLE INTERLININGS
L [ T Dated.............
2. BACKGROUND OF THE COMPANY:

3.1.

3.2.

BCL Fabrics Pvt. Ltd. is engaged in the washing/pasting of fabrics,
and it is hereby categorically stated that there is no dyeing process
at our premises. Our operations involve minimal water usage and
effluent discharge, and we maintain strict environmental compliance
through a well-functioning Effluent Treatment Plant (ETP). Our unit
has been diligent in adhering to all prescribed norms, including
installation of flow meters, obtaining required permissions, and

maintaining regulatory documentation.

RESPONSES TO SPECIFIC ALLEGATIONS:
Observation: Expired HRWA NOC for borewell usage.

Response:

We acknowledge that our previous NOC expired in 2022. However,

we have already applied for renewal within prescribed time and are

awaiting approval.

A copy of the HWRA NOC application is enclosed as Annexure L.

As per standard regulatory procedures, industries are permitted to
continue operations while awaiting renewal if the renewal
application has been filed within prescribed timeline, and we remain

committed to obtaining all necessary approvals.

Regd. Office : 487, Haveli Haider Quili (Near Fatehpuri) Chandni Chowk, Delhi-110006




® MFRS. OF : MICRODOT FUSIBLE INTERLININGS

Works : Plot No. 667, HSIIDC, Industrial Estate, Barhi, Distt-Sonipat (Haryana)

Ph.:011-43 . il: i i
Fumgmggg;res 526867, 23831213, 23910602, Mob. : 9999661520 E-mail : bclfab@rediffmail.com

// [~] BCL #&Brics Pvt. Ltd. 2

Observation: Discrepancy in ETP capacity and effluent generation

(100 KLD capacity vs. 3 KLD actual effluent generation).

Response:
3.3. Our unit primarily engages in washing/pasting of fabrics, which

requires significantly lower water usage than any dyeing processes.

3.4. The higher capacity of 100 KLD was approved to accommodate

potential future expansion, and not reflective of the current low

discharge levels.

35  Our actual effluent generation is in compliance with our process
requirements, and detailed ETP logbooks and operational production

data have been maintained and are enclosed as Annexure II-I1I.

Observation: Flowmeter discrepancies — ETP inlet was non-

operational at the time of inspection; outlet showed higher discharge.

Response:
3.6 We confirm that flow meters are installed at both the inlet and

outlet of the ETP and are fully operational. Photographs enclosed

(Annexure-IV)

37 At the time of inspection, the ETP was sedimentation is a
simple process that relies on gravity to separate solid particles

Regd., Office fvam naigliidaidivedidl (learRateting, thetanuis kool OdIh- 210006

e — —



9. BCL #abrics Pvt. Ltd. 13

MFRS. OF : MICRODOT FUSIBLE INTERLININGS

Works : Plot No. 667, HSIIDC, Industrial Estate, Barhi, Distt-Sonipat (Haryana)

Ph.:011-43 . -mail : i i
mﬂg;gﬁ‘%ﬁg&s 526867, 23831213, 23910602, Mob. : 9999661520 E-mail : bclfab@rediffmail.com

tank, allowing the denser particles to settle to the bottom. The
clarified liquid can then be drawn off, and the settled solids
can be removed. The logbook enclosed show the proper
working of PETP and inlet Flow.

3.8 Photographs of the installed and operational flow meters are

enclosed as Annexure IV.

3.9 The quantity at outlet more than the generated is concerned, it is
clarified that it is very nominal and may be due to quantity of
chemical mixture added for treatment which is prepared with fresh

water resulting said differences; however, no unauthorized

freshwater addition was made.

Observation: Effluent characteristics indicate potential dilution (BOD and

TSS reduction over 90%, BOD at inlet lower than typical range of 500-800
mg/l).
Response:

3.10 We categorically deny any dilution of effluent and maintain that all

ETP operations are compliant with prescribed norms.

3.11 To demonstrate process integrity, we have implemented colour
coding at the PETP inlet and outlet for easy verification of flow

paths.Photographs of the color-coded system is enclosed as

Annexure IV.

Regd. Office : 487, Haveli Haider Quili (Near Fatehpuri) Chandni Chowk, Delhi-110006

D —




9. BCL #rics Pvt. Ltd. 14

MFRS. OF : MICRODOT FUSIBLE INTERLININGS

Works : Plot No. 667, HSIIDC, Industrial Estate, Barhi, Distt-Sonipat (Haryana)

MICRODOT Ph.:011-43526867, 23831213, 23910602, Mob. : 9999661520 E-mail : bclfab@rediffmail.com
FUSIBLE INTERLININGS

3.12 The observed reduction in BOD and TSS values is attributable to
efficient treatment technology i.e. Aeration Grid and lon Exchange

Filter employed at our ETP, and not due to any dilution.

4 TIMING OF THE NOTICE AND CURRENT COMPLIANCE
STATUS:

The inspection was conducted on 08.08.2024, whereas the SCN was
received on 17.01.2025.In this intervening period, all identified
issues have been addressed.Our compliance measures align with

environmental norms, and no further action should be required.

5 FINANCIAL IMPACT ON LIVELIHOODS OF WORKERS:

Our unit employs a significant workforce, whose livelihoods would
be adversely impacted in the event of a closure.An arbitrary closure
would also affect local suppliers and businesses dependent on our
operations. We humbly request consideration of the socio-economic

impact while evaluating the SCN.

Regd. Office : 487, Haveli Haider Quili (Near Fatehpuri) Chandni Chowk, Delhi-110006




- BCL¥abrics Pvt. Ltd. 15

MFRS. OF : MICRODOT FUSIBLE INTERLININGS

Works : Plot No. 667, HSIDC, Industrial Estate, Barhi, Distt- Sonipat (Haryana)

Fm;gm%a&];s Ph.:011-43526867, 23831213 23910602, Mob. : 9999661520 E-mail : bclfab@rediffmail.com

6 SUMMARY OF POINTERS:
6.1 HWRA NOC renewal is in process, and operations are

compliant,
6.2 ETP capacity was approved for potential expansion; current

usage is minimal but justified.

6.3 The ETP was sedimentation is a simple process & The Flow

meters is operational.

6.4 No dilution has been done; efficiency of ETP explains the

observed reduction in pollutant levels.

6.5 All compliance measures are in place, and no action should be

initiated.

In view of the above submissions, we respectfully request:

a. Withdrawal of the SCN, as compliance has been demonstrated.

b.  Acceptance of the attached documents as proof of adherence to

norms.

c.  Are-inspection opportunity to validate our compliance.

We reaffirm our commitment to environmental regulations and look

forward to a fair resolution of this matter.

Thanking you.

For BCL FABKIGS PV, LTD.,
For BCL Fabrics Pvt. Ltd.
I

(s}
atoTy

A
Regd. Office : 487, H Haveli Haider Quili (Near Fatehpuri) Chandni Chowk, Delhi-110006
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Government of Haryana

Haryana Water Resources Authority
Applications for Renewal of Permission to Extract Ground Water for Industrial use

Application No: HWRA/IND/R/2022/311 (Application Received Fee Paid)

HWRA Previous NOC No: HWRA/NOC/IND/N/2021/139 Download

valid upto : 02/11/2022

HWRA Previous Application No: HWRA/IND/N/2021/238 Download

|. General Information:
Application Type Category/ Type of Application:
(i) Name of Applicant:
ID Proof Type
1D Proof no
Id Proof Document
(i) Designation of Applicant:

Authorization Letter in the name of VIJAY
KUMAR BINDAL (applicant)

(iii) Name of Industry:
(iv) Registration number of Industry:
(v) Location Details of the Industrial Unit
Industrial Unit Address
State:
District:
Tehsil:
Block:
Village/MC:
Region:
(vi) Correspondence Address
Complete Postal Address
Mobile Number:
E-Mail of Industry:
(vii) Salient Features of the Industrial Activity:
Type of Industry
Industry fall under

Is Water Intensive
Purpose of Abstraction

Groundwater utilization for

VIJAY KUMAR BINDAL
Aadhaar
XXXXXXXX3410

Download
DIRECTOR

Download

BCL FABRIC PRIVATE LIMITED
DLO1B0001870

PLOT NO. 667 PHASE 2 HSIIDC BARHI, SONIPAT
Haryana
SONIPAT
Ganaur
GANAUR
Bari

over-exploited over-exploited
PLOT NO. 667 PHASE 2 HSIIDC BARHI, SONIPAT
9999661520
bclfab @rediffmail.com

Textile Dyeing

Previous: New : Small

Micro, Small, Medium (MSME)
Yes

Other Use - industrial purpose
Existing Industry

Whether present industrial activity commenced after 23.12.2020 No

Whether there is expansion of this industry Unit after 23.12.2020 involving No

increase in water requirement

Consent to Operate Download
CTO/CTE Number : Issue Date :
24850849 17/07/2022

For BCL FABRICS ~VT. LTD.

L
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Validity Period of Consent to Operate From : 1 Oct 2022

Large industry/ MSME certificate/ proof Download
Description : DYEING OF FABRIC

(viii) Land use details of the existing/proposed Industrial unit premises

Ownership of the land(Enclose documents of Download
ownership)

Latitude Longitude 29.110250
Location Map Download

Total Land area(in sq m)

Rooftop area of buildings/sheds(in sq m)
Road/paved area(in sq m)

Green belt area(in sq m)

Open Land (in sq m)

Source of availability No
of surface water for
Industrial use, if any

Townshipsl/villages Yes barhi
within 2 km radius of
the Industrial unit

To : 30 Sep 2027

74.045672

1800.00
1012.50
0.00
0.00
787.50

2) Detail of water requirement/ recycled water usage : (Please enclose flow chart of activities and

requirement of water at each stage)
Flow Chart of activities and requirement of water Download

Water Balance Chart with water requirement at each Stage.

Affidavit for Non/Partial supply of water from local government water supply agency ( in

case of ground water requirement less than 10 KLD)

NOC/Certificate for non/ partial supply of fresh water/ treated waste from the local
government water supply agency

Quality of groundwater Fresh Water

Name of NABL(Under Valid Certificate) Spectra Analytic

Upload test report of groundwater quality from NABL Pre-moonsoon

accredited lab

Download

Whether any change in Groundwater Requirement No

If yes, then reason & justification for change in ground

::;.er requirement along with supporting documents, if

Existing

(i) Total water required(in m3/day) 135.00
a. Ground Water required(in m3/day) 120.00
b. Recycled Water usage(in m3/day) 10.00
c. Proposed/existing water supply from any agency(in 5.00

m3/day)

Download

Download

Fresh Water

Post-moonsoon

Download

Revised
130.25 Download
120.00
10.00
0.25

For BCL FABRICS PVT. LTD.

=y

Director

20
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(ii) Breakup of Water Requirement and Usage:

Activity Existing Revised No. of Annual
Requirement Requirement  Operational Days Requirement
(m3/day) (m3/day) in a Year (m3/year)
a. Industrial Activity 120.00 116.00 300 34800.00
b. Residential / Domestic 5.00 4.25 300 1275.00
c. Greenbelt Development / 0.00 0.00 0 0.00
Environment Maintenance
d. Other Use 10.00 10.00 300 3000.00
e. Grand Total 135.00 130.25 39075.00
Source of recycled water ETP
(iii) Breakup of Recycled Water Usage:
(m3/day) (Days) (m3/year)
(a) Total Waste Water Generated: 96.00 300 28800.00
(b) Quantity of Treated Water Available 90.00 300 27000.00
i). Reuse in Industrial Activity: 10.00 300 3000.00
ii). Reuse in Green Belt Development: 0.00 0 0.00
iii). Any other use 0.00 0 0.00
(c) Total Treated Water Utilized: 10.00 3000.00
(d) Quantity and mode of disposal of unutilised 80.00 HSIIDC Sewer BARHI
effluent:
3. Details of existing and/ or proposed groundwater abstraction structures
(a) Groundwater Abstraction Structure-Existing
SNo. | Type/ Year of Depth | Depth to | Discharge |Operationa| Mode | Horse Whether
construction | (meter)/ (water level | (m3 per I hours/ | of lift |Power of | fitted with
Diameter | (meters hour) (dayy pump |water meter
(mm) below daysl/year or not
ground
level)
1 bore well/ 60.00/ 55.00 8.00|15.00/ 5 Yes
2018 125.00 300
Source of fresh water requirement being met uptill now
Affidavit duly attested by the Applicant regarding non-existence of tubewell
4. Likely date of operation of proposed tubewell
5. Quantum of ground water recharge(m3/year) 0.00
6. Water Efficient Technology will be adopted Download
7. Valid Consent of operate issued by HSPCB(CTO) Download
8. Compliance Report as per format Download
(In case of NOC issued by HWRA, fill the compliance status against the link on the portal. Take View Online

the print out of Compliance Report so generated and attach here duly signed by the applicant)
compliance Report

For BCL FABRICS PVT. LTD.

e

Director
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/9. Self-water audit report as per format for 100-500 KLD. Water audit report from accredited

: Download
4 consultant for water requirement more than 500 KLD.
10. Affidavit for compliance, as per format. Download
11. Impact Assessment Report prepared by the accredited consultant : Submit IAR of existing /
proposed groundwater withdrawal on the groundwater regime and socio-economic impacts
report. Pro-forma for the report is given in Annexure IV of HWRA Guidelines dated 10.9.21. On
top of the IAR, provide the Check List + Salient features of IAR, in the prescribed formats.
12 i. Any Other Document/Information (borewell flow meter) Download
ii. Any Other Document/Information (Logbook Data Calculation) Download
iii. Any Other Document/Information (etp undertaking) Download
13. | shall comply with all the terms and conditions of the Permission for renewal. Yes

Self Declaration:-

1. 1hereby declare that all the documents prescribed in the application form have been uploaded and no
blank / another / irrelevant documents have been uploaded against specified documents. | am also aware
that any false/ wrong submission /uploading of document will lead to rejection of my application without
any notice.

2. | hereby certify that the contents of the above Application are true to the best of my knowledge and belief
and that it conceals nothing and that no part of it is false. | understand that if any information furnished
by me is found to be false, Haryana Ground Water Authority can take punitive action against me as per
the extant rules. Further, | shall comply with all the terms and conditions of the permission/NOC to be

it At For BCL FABRICS PVT. LTD.

Date:

Place: M
Director

Signature of Applicant with Office Seal
(VIJAY KUMAR BINDAL)

(DIRECTOR)

a) Information of payment for Application Fee

Total Amount

Mode of Payment Online
Reference No. Transaction No. Date Amount Status
HRWA1002051112111452 YHDF1441317436 29/09/2022 25000 success
b) Information of payment for Tarrif Fee

Total Amount

Mode of Payment

For BCL FABRICS PVT. LTD.

ohmek

Director
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VAKALATNAMA

BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 622 OF 2024

IN RE:-

VARUN GULATI ...APPLICANT
‘ VERSUS

STATE OF HARYANA & ORS. ...RESPONDENTS

KNOW ALL to whom these presents shall come that I/We, undersigned the above named do hereby

appoint.

SIDDHARTH BATRA (P/1083/2004), ARCHNA YADAYV (D/1837/2020), SHIVANI CHAWLA (D/2233/2019),
CHINMAY DUBEY (D/8141/2021) & RHYTHM KATYAL (D/3528/2022);
Advocates
Satram Dass B & Co., 8A, Sagar Apartment, 6 Tilak Marg, New Delhi-110001
Mob: 988888 4445, Email: siddharth.batra@satramdass.com
(hereinafter called the advocate/s) to be my/our Advocate in the above noted case and authorize
him: -

To act, appear and plead in the above-noted case in this Court or in any other Court in which
the same may be tried or heard and also in the Appellate Court including High Court subject to
payment of fees separately for each court by me/us.

To sign file, verify and present pleadings, appeals, cross-objections or petitions for executions,
review, revision, withdrawal, compromise or other petitions or affidavits or other documents as may be
deemed necessary or proper for the prosecution of the said case in all its stages subject to payment
of fees for each stage. To file and take back documents, to admit and/or deny the documents of
opposite party. To withdraw or compromise the said case or submit to arbitration any differences or
disputes that may arise touching or in any manner relating to the said case. To take execution
proceedirigs. To deposit, draw and receive monthly cheques, cash and grant receipts thereof and to
do all other acts and things which may be necessary to be done for the progress and in the course of
the prosecution of the said case. To appoint and instruct any other Legal Practitioner authorizing him
to exercise the power and authority hereby conferred upon the Advocate whenever he may think fit
to do so and to sign the power of attorney on our behalf.

And I/We the undersigned do hereby agree to ratify and confirm all acts done by the
Acdvocate or his substitute in the matter as my/our own acts, as if done by me/us to all intents and
proposes. And I/We undertake that I/We or my /our duly authorised agent would appear in Court on
all hearings and will inform the Advocate for appearance when the case is called. And I/We the
undersigned do hereby agree not to hold the advocate or his substitute responsible for the result of
the said case. The adjournment costs whenever ordered by the Court shall be of the Advocate which
he shall receive and retain for himself. And I/We the undersigned do hereby agree that in the event of
the whole or part of the fee agreed by me/us to be paid to the advocate remaining unpcid he shall
be entitled to withdraw from the prosecution of the said case until the same is paid up. The fee settled
is only for the above case and above Court. I/We hereby agree that once fee is paid, I/We will not
e entitled for the refund of the same in any case whatsoever and if the case prolongs for more than
3 years the original fee shall be paid again by me/us.

IN WITNESS WHEREOF |/We do hereunto set my/our hand to these presents the con fé 8[ [ ave
been understood by me/us on this22ndiay of....... May..2025 i%? \#%R’ES PVT. LTD.

Accepted, identified and certified subjected to the terms of the fees.
% 3 Jov L.JZ\/;M
4 Yo &z
[SIDDHARTH BATRA] [ARCHNA YADAV] Client
2 - . ‘
<S hesen S ‘@ ) ! ; ; : d
[SHIVANI CHAWLA] [CHINMAY DUBEY] & [RHYTHM KATYAL] BCL Fabrics Pvt. Ltd.
Advocates 667, Phase-ll, HSIIDC

Barhi, Distt. Sonepat (HR.)
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BCL FABRICS PVT LTD.

Works :-667,Phase-ll,HSIDC,Barhi (Sonepat) 131101,Haryana
Reg. Office - 487,Haveli Haider Quili ,Chandni chowk Delhi 110006
Mob no 2999966 1520,Email - bclfab@rediffmail.com

Abstract of the minutes of the meeting of the Board of Directors of
M/S BCL FABRICS PVT LTD held on 18/02/2025 at the registered office at
487, HAVELI HAIDER QUILI,CHANDNI CHOWK, DELHI-110006 of the
company at 01:00 P.M. '
RESOLVED THAT Mr.Vijay Kumar Bindal be and is hereby authorized on behalf of

M/S BCL FABRICS PVT LTD.,, to initiate, file, defend, represent, and conduct legal
cases, proceedings, or claims in any court of law, tribunal, or any other judicial or
quasi-judicial authority in connection with the business or matters of the

M/S BCL FABRICS PVT LTD.

RESOLVED FURTHER THAT Mr.Vijay Kumar Bindal is authorized to sign, verify,
and submit all necessary documents, affidavits, pleadings, applications, and
undertakings, and to appoint advocates, solicitors, and other professionals as
may be required for such proceedings.

RESOLVED FURTHER THAT all actions taken by Mr. Vijay Kumar Bindal in
connection with the above matters be and are hereby ratified and confirmed by
the M/S BCL FABRICS PVT LTD.

RESOLVED FURTHER THAT a certified true copy of this resolution be
provided to all concerned authorities as and when required for their
records and reference

FOR M/S BCL FABRICS PVT LTD
]

(VIJAY KUMAR BINDAL)

. DIRECTOR

FOR M/S BCL FABRICS PVT LTD

Aot BosAad
(ANURADHA BINDAL)
DIRECTOR
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Vijay Kumar <vijay.kumar@satramdass.com>

SATRA MD’\i) 3 :;‘4 CO.
Advance service copies of short reply on behalf of Respondent Nos. 9, 17, 18, 28, 50, 53, 57, 65
& 76 in O.A. No. 622/2024 titled as 'Varun Gulati v. State of Haryana & Ors.'

1 message

Vijay Kumar <vijay.kumar@satramdass.com> Fri, May 23, 2025 at 1:06 PM
To: Mansi Chahal <mansichahal104@gmail.com>, Varun Gulati <jansewajanhit@gmail.com>

Cc: Rhythm Katyal <rhythm.katyal@satramdass.com>, Archna Yadav <archna.yadav@satramdass.com>, Shivani Chawla
<shivani.chawla@satramdass.com>

E Paperbook-NGT Reply-R65 Vardhman Gar
Tex_Redacted.pdf

E Paperbook-NGT Reply-R76 Nutex or Prince Dyeing
_Redacted.pdf

B Paperbook-NGT Reply-R57 BCL
Fabrics_Redacted.pdf

E Paperbook-NGT Reply-R53 Rajasthan Knitting
Mills_Redacted.pdf

E Paperbook-NGT Reply-R28 Jyoti Dhaga
_Redacted.pdf

B Paperbook-NGT Reply-R18 Komal
Textiles_Redacted.pdf

Dear Sir,
PFA.

Advance service copies of short reply on behalf of Respondent Nos. 9, 17, 18, 28, 50, 53, 57, 65 & 76 in O.A. No. 622/2024 titled as
'Varun Gulati v. State of Haryana & Ors.'

Kindly treat the same as Proof of service.

Regards

Vijay Kumar
Office Manager

SATRAM DASS B & CO.
ADVOCATE

8A Sagar Apartment

6 Tilak Marg

New Delhi - 110001

Landline - +91-11-47046111
vijay.kumar@satramdass.com

Satram Dass B & Co. made the following annotations

"This message and any attachments are solely for the intended recipient and may contain confidential or privileged information. If you
are not the intended recipient, any disclosure, copying, use, or distribution of the information included in this message and any
attachments is prohibited. If you have received this communication in error, please notify us by reply e-mail and immediately and
permanently delete this message and any attachments. Thank you."

3 attachments

ﬂ Paperbook-NGT Reply- R9 Manohar Filaments.pdf
9723K

ﬂ Paperbook-NGT Reply-R17 Generous Textiles _Redacted.pdf
9914K

ﬂ Paperbook-NGT Reply-R50 Shree Jee Fabrics_Redacted.pdf
5406K
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https://drive.google.com/file/d/17GK8omS669PhW3cPpsDTVkDsCYQJZbma/view?usp=drive_web
https://drive.google.com/file/d/101dpCzwSv0uq8Grz3tqs_oN9JPDndrY8/view?usp=drive_web
https://drive.google.com/file/d/1rb2vxscrhc9PJevOafSN96yqAtbVP6BF/view?usp=drive_web
https://drive.google.com/file/d/1W3n-Tp3OrsIbr2DwJTzARC4YHORoHpWg/view?usp=drive_web
mailto:archna.yadav@satramdass.com
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https://mail.google.com/mail/u/0/?ui=2&ik=be19cfae8d&view=att&th=196fc1242f43bd9a&attid=0.2&disp=attd&realattid=f_mb0hjeg11&safe=1&zw
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